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of the project, instead of at 
the \laual rate provided in the 
Income Tax Schedule. The 
additional charge On this ac-
count is Rs. 20.00 lakhs ap-
proximately. 

(5) Il has been decided to writ" 
oft' the capital expenditure on 
immovable assets for suspend-
edlclosed mines over a 10 year 
period. This lias !"esulted ill 
addition of Rs. 30.10 lakhs to 
the revenue account of the 
year. 

(6) The provision for doubtful 
debts has been increased by 
Rs. 5 lakhs and provision for 
deterioration in closing stoch 
by Rs. 5.21 lakhe. 

(c) The accounts for the year 1967-
sa have not been finalised and audited 
at yet. 

B.i.Me iJa Coal PriUs 

HI. SHRI INDRAJIT GUPTA: Will ' 
the Minister of STEEL, MINES AND 
METALS be pleased to state: 

Ca) the grounds on which the re,~ent 
rise in coal prices has been appro\'ed 
by G09'emment; and 

(b) the extra expenditure which 
will be incurred annually thereby by 
h) the Railwnys and (ii) public sec-
tOr steel plants! 

THE DEPUTy MINISTER IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI RAM SEWAl-::): (a) 
The ground on which increase in (oal 
prices was SOUg!l~ by the industry" D8 
increase in the cOst of 'production. 

(b) The approximate additional ex· 
penditure to ,be incurred by the Rail· 

'i' ways on the recent increa!le is esti-
mated to be of the order of Rs. 1.2 
erores per annum. Simihr figure in 
respect of public sector steel plants iii 
of tfJ,e ,oreier of Rs. 2.3 crores ir.eluaiTe 
.f the' PrOpORd' additional ceu. 

~lininr aDd Allied Machine..,. Corpo-
ration, Durrapur 

442. SHru D. C. SHARMA: 
SHRI BENI SHANKl" .. H 

SHARMA: 

Will the Minisl~r of INDUSTRIAL. 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether there have be.m com-
p:aints of unsatisfactClry working of 
the Mining and Allied Machineq Cor-
poration. Durgapur-a public sectol" 
project established with the Soviet col-
laboration; 

(b) whether it is a fact tha~ apart 
frOm the chronic labour unrest the 
plant i suffermg from mIsmanage-
ment, and absence of proper planp.mg 
and organization, leadmg N a fall in 
production; and 

(c) if so, the details thereof anct th~ 
action taken in the matter? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F, A. AHMED):' (.) 
Yes, Sir. 

(b) and (c) The difficultie& faced 
by the Mining and Allied Machinery 
Corporation Limited ar~ partly attrI-
butable to the lowering of coal pro· 
duction targets and to the slower rate 
of m~chanisation of private coa-J 
mines which resulted in lesser orde," 
for conventional coal mining equip-
r.1ent for which the plant hali been 

,pr:marily set up. The increa-.e ia 
oroduction has also been slower. than 
~arlier anticipated, largely because la-
bour productivity h~ not increasc\l to 
an adequate extent. A team of RIll!-
sion Experts visited the plant recently 
and have made various recommenda-
tIons regarding increase in production 
anti productivity, need for a compre-
hensive incentive system, stl'e.lmlining 
of procedures etc. The Report of the 
Expert Team Is under implementation 
at present. ' 




